IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :09-04-2026

Date : 09.04.2026

S ‘Name_of the [|c.cC c.c
Applicant Type Applied For
04.2026 53223;025 SK.SAMIM C.o. EgURT NO-lorder ptd. 2026-04-07
04.2026 522535025 SK. SAMIM c.o. SgURT NO-lorder ptd. 2026-04-07
04.2026 232?3;025 SK.SAMIM c.o. ggURT NO- lorder Dtd. 2026-04-07
04.2026 533552625 A. K. BEHERA |C.O. EgURT NO- lorder Dtd. 2026-04-07
04.2026 g%§;2026 P. K. DASH c.o. ngRT NO-lorder ptd. 2026-04-06
04.2026 22252355 P. K. DASH c.o. gogig NO-lorder ptd. 2026-04-07
04.2026 gf§;2026 A.MOHANTY C.o0. Sogig NO-lorder ptd. 9999-12-31
04.2026 225;2026 K.C.PANDA C.o0. gogig NO-lorder ptd. 9999-12-31
04.2026 ggg;2026 P.K.BEHERA c.0. gogig NO-lorder ptd. 2026-04-06
04.2026 g§3§625 G.BARIK c.o. ggURT NO-lorder ptd. 2026-04-06
04.2026 f§$§625 S.BISWAL c.o. ggURT NO-lorder Dtd. 2026-04-06
04.2026 §§5535026 D.K.MOHANTY  [C.O. ggURT NO-lorder ptd. 2026-03-31
04.2026 §8§§3;026 M. SAHOO c.o. ggURT NO-lorder ptd. 2026-03-31
04.2026 §f5;2026 P.K.BARIK c.o. ggURT NO-lorder ptd. 2026-04-06




CMP- COURT NO.

04.2026 5007 . |P.K.BARIK = Order Dtd. 2026-04-06
CRLMC- COURT NO.

04.2026 [coiVCC . [B.P.TANGA = Order Dtd. 2026-04-06
CRLREV- COURT NO.

04.2026 SNV lG.p.sTNGH o Order Dtd. 2026-04-07
CRLMC- COURT NO.

04.2026 [CSUCC . [B.MARALT : Order Dtd. 2026-05-04
FAO- COURT NO.

04.2026 |J590 o |n.K.BARIK : Order Dtd. 2026-04-08

04.2026 |FAO-3/2025|S.R.SAHOO EOURT NO- lorder Dtd. 2026-04-06
BLAPL- COURT NO.

04.2026 D0 o |A.K.BEHERA : Order Dtd. 2026-04-07
BLAPL- COURT NO.

04.2026 [T o |s.p.samanTa - Order Dtd. 2026-04-07
RSA- COURT NO.

04.2026 3570 . |p P DasH o Order Dtd. 2026-08-25
RSA- COURT NO.

04.2026 ;5% . | MOHARANA o Order Dtd. 9999-12-31
WP (C) - COURT NO. o

04.2026 [1EiC)° |k samoo o Order Dtd. 2026-03-26
ABLAPL- COURT NO.

04.2026 o7 o |p.p.DasH SO Order Dtd. 9999-12-31
WP (C) - COURT NO. -

04.2026 9261/2026 SK ACHARYA 3 OLD Order Dtd. 2026-04-08
BLAPL- RAMAKANTA COURT NO.

04.2026 |l e IoRALHaN ; Order Dtd. 2026-04-08
WP (C) - COURT NO. -

04.2026 |So0)” o |H. K. moHANTA S Order Dtd. 2026-02-19
WP (C) - R. K. COURT NO. -

04.2026 17000 o ounraTRA oo Order Dtd. 2026-04-07
WP (C) - COURT NO. o

04.2026 (oo > o |s. R. sETHI oo Order Dtd. 2026-04-07
WP (C) - COURT NO. o

04.2026 |10 ) e [U. P. BAG oo Order Dtd. 2026-04-07
WP (C) - COURT NO. o

04.2026  [yo o) g[S ROUTRAY S Order Dtd. 2026-04-07
WP (C) - COURT NO. o

04.2026 70020 5y |S+ ROUTRAY o Order Dtd. 2026-04-07
WP (C) - COURT NO. o

04.2026 |31 o |p. samv oo Order Dtd. 2026-04-08

04.2026 |WP(C)- |S. SAHOO COURT NO. [Order Dtd. 2026-04-08




10410/2026 2 OLD
04.2026 ?5251;2026 S. SAHOO gogig NO-lorder ptd. 2026-04-08
04.2026 ?5282;2026 N. MOHARANA ggURT NO- lorder Dtd. 2026-04-30
04.2026 25552;2022 K C SAMAL ggURT NO- lorder Dtd. 2026-04-08
04.2026 ?géS;BZS L. D. PANDA Sogig NO- lorder Dtd. 9999-12-31
04.2026 [N, |s x wavax SO0RT MO lorder ptd. 2026-03-13
04.2026 ?gég;;2026 A. T. NAYAK gogig NO-lorder ptd. 2026-04-08
04.2026 gség>5026 P. K. DAS Sogig NO- lorder Dtd. 2026-04-08
04.2026 ig59/2025 G.SUNDARA ggURT NO-lorder ptd. 9999-12-31
04.2026 ggé?};026 D. SAHU ggURT NO-lorder ptd. 2026-04-08
04.2026 ?§;§>5026 A. K. ROUL ggURT NO-lorder ptd. 2026-01-30
04.2026 ggé§>5026 K. C. PANDA ggURT NO-lorder ptd. 2026-04-08
04.2026 f?f;2026 R. SAHOO ggURT NO-lorder ptd. 2026-04-06
04.2026 ?5252;2026 M. PAGAL ggURT NO-lorder ptd. 2026-04-08
0a.2026 |1o15)° o Ia. K. AcHaRrva SOURE MO lorder ptd. 2026-04-08
04.2026 ?gé5}5026 M. MOHANTY ggURT NO-lorder ptd. 2026-04-06
04.2026 ggé§}5026 K. PARIDA ggURT NO-lorder ptd. 2026-04-06
04.2026 ?gégé;2026 S. M. SINGH ggURT NO-lorder ptd. 2026-04-08




04.2026 ?gégz;2026 S. M. SINGH ggURT NO-lorder ptd. 2026-04-08
04.2026 ?5;21;2026 S. M. SINGH ggURT NO- lorder Dtd. 2026-04-08
04.2026 ?gégé;zoza S. M. SINGH ggURT NO-lorder ptd. 2026-04-08
04.2026 ?gégé;2026 S. M. SINGH ggURT NO-lorder ptd. 2026-04-08
04.2026 ?gé§;;2026 S. M. SINGH ggURT NO- lorder Dtd. 2026-04-08
04.2026 ?gég%;2026 S. M. SINGH ggURT NO-lorder ptd. 2026-04-08
04.2026 ?gégé;2026 S. M. SINGH ggURT NO- lorder Dtd. 2026-04-08
04.2026 gz§§>;026 S. M. SINGH ggURT NO-lorder ptd. 2026-04-08
04.2026 ?5552;2026 R. M. NAYAK ggURT NO- lorder Dtd. 2026-04-08
04.2026 ?gégé;2026 J. SAHOO ggURT NO-lorder ptd. 2026-04-08
04.2026 ?gégé;2026 J. SAHOO ggURT NO-lorder ptd. 2026-04-08
04.2026 ggég>5026 ;6H§§ATRA ggURT NO-lorder ptd. 2026-04-08
04.2026 ?gégg;2025 K. SAHOO SEURT NO-lorder ptd. 9999-12-31
04.2026 giégé;zozz A K RANA SEURT NO-lorder ptd. 2026-04-07
04.2026 25522;2022 D K PANDA SEURT NO- lorder Dtd. 2026-04-07
04.2026 gzégé;zozz S DEVI ggURT NO-lorder ptd. 2026-04-08
04.2026 ?gég;;2026 S K PRADHAN SOURT NO- lorder Dtd. 2026-04-27
04.2026 ?5821;2026 M R ROUTRAY EOURT NO- lorder Dtd. 2026-04-08




WP (C) -

COURT NO.

04.2026 |po C) o |A. K. BEHERA - Order Dtd. 2026-01-29
MATA- STRA PRASAD COURT NO.
04.2026  [o0BC o loamao : Order Dtd. 2026-03-25
CRLMC- SRINIBASH COURT NO.
04.2026 S50 o lonanmy : Order Dtd. 2026-04-06
CRLMC- SRINIBASH COURT NO.
04.2026 (500000 o onaNmy - Order Dtd. 2026-04-06
WP (C) - COURT NO. o
04.2026 100517 el : Order Dtd. 2026-04-08
WP (C) - COURT NO. o
04.2026 [goit)” o | x anDa : Order Dtd. 2026-04-07
CONTC- COURT NO.
04.2026 |0 00 o [k R JENA : Order Dtd. 9999-12-31
CONTC- COURT NO.
04.2026 o007 o |1 K PaTRA : Order Dtd. 9999-12-31
TRP (C) - PRAVASH COURT NO. _ _
04.2026 |00 | o A - Order Dtd. 2026-04-06
M/S.SOUBHAGYA
04.2026 |CONTC~ CHANDRA DEV COURT NO. |5 der Dtd. 2026-04-08
916/2026 1
DASH
CONTC- COURT NO.
04.2026 SO0 o |5 DAS - Order Dtd. 2026-04-08
CONTC- COURT NO.
04.2026 SO0 o |k samoo : Order Dtd. 2026-04-08
CONTC- COURT NO.
04.2026 {30,700 |IN PERSON : Order Dtd. 2026-04-08
CONTC- COURT NO.
04.2026 S50 o |in pERSON - Order Dtd. 2026-04-08
WP (C) - COURT NO. o
04.2026 [7SC)7 4 |R smwan : Order Dtd. 2026-04-07
CHIEF
04.2026 ?5552625 S K DAS JUSTICE'S Order Dtd. 2026-07-06
COURT
WP (C) - CHIEF
04.2026 S K MOHANTY JUSTICE'S Order Dtd. 2026-03-24
3963/2026
COURT
o (C) - CHIEF
04.2026 [g° 5" o |7 samOO JUSTICE'S Order Dtd. 2026-04-07

COURT




WP (C) -

CHIEF

04.2026 K K NATH JUSTICE'S |Order Dtd. 2026-04-07
5736/2026 COURT
WP (C) - CHIEF
04.2026 |, 00, [P K JENA JUSTICE'S Order Dtd. 2026-03-17
COURT
WP (C) - CHIEF
04.2026 M R ROUTRAY JUSTICE'S Order Dtd. 2026-04-08
7756/2026
COURT
WP (C) - CHIEF
04.2026 M R ROUTRAY JUSTICE'S |Order Dtd. 2026-04-08
8288/2026
COURT
WP (C) - CHIEF
04.2026 |00 og) 00,6 B DAS JUSTICE'S |Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : oAl
04.2026  |ocnc’h006 (CHANDRA RATH JUSTICE'S Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : ol
04.2026 |oco0 0006 |cHaNDRA RATH JUSTICE'S |Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : oAl
04.2026 |gca7 o006 |cHANDRA RATH JUSTICE'S Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : Al
04.2026  |ooo 0026 |(CHANDRA RATHA JUSTICE'S Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : ol
04.2026  |oco 10006 |cHANDRA RATH JUSTICE'S Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : Al
04.2026  |oc o o056 |cHANDRA RATHA JUSTICE'S Order Dtd. 2026-04-08
COURT
CHIEF
WP (C) - KRUSHNA : ol
04.2026 |4 00006 |cHANDRA RATHA JUSTICE'S Order Dtd. 2026-04-08
COURT
WP (C) - CHIEF
04.2026 R K MOHAPATRA JUSTICE'S |Order Dtd. 2026-04-08
10353/2026
COURT
CHIEF
WP (C) - GANESWAR : oAl
04.2026 | 0500 0006 |BERRRA JUSTICE'S |Order Dtd. 2026-04-08
COURT
WP (C) - CHIEF
04.2026 M NANADY JUSTICE'S Order Dtd. 2026-04-08
10097/2026
COURT
WP (C) - CHIEF
04.2026 P K JENA JUSTICE'S Order Dtd. 2026-04-08
10060/2026
COURT
WP (C) - CHIEF
04.2026 N SAHOO JUSTICE'S |Order Dtd. 2026-04-08
9295/2026
COURT
WP (C) - CHIEF o
04.2026 |5 02505, [P K JENA JusTicg'g Order Dtd. 2026-04-07




COURT

WP (C) - CHIEF
04.2026 | oo 006 D K JENA JUSTICE'S Order Dtd. 2026-04-07
COURT
WP (C) - CHIEF
04.2026 D K JENA JUSTICE'S Order Dtd. 2026-04-07
5759/2026
COURT
WP (C) - COURT NO. o
04.2026 10452/2026 A K PANDA 1 Order Dtd. 9999-12-31
CONTC- M/S.DILLIP COURT NO.
04.2026 917/2026 KUMAR RAY 1 Order Dtd. 2026-04-08
CONTC- M/S.DILLIP COURT NO.
04.2026 918/2026 KUMAR RAY 1 Order Dtd. 2026-04-08
CONTC- M/S.DILLIP COURT NO.
04.2026 919/2026 KUMAR RAY 1 Order Dtd. 2026-04-08
CONTC- COURT NO.
04.2026 1213/2026 B SAHOO 1 Order Dtd. 2026-04-08
CONTC- M/S RANJIT COURT NO.
04.2026 5442/2025 |s I 1 Order Dtd. 2026-04-08
CHIEF
WP (C) - GYANENDRA : L
04.2026 |g0oc o004 |CHANDRA SWATN JUSTICE'S |Order Dtd. 9999-12-31
COURT
CHIEF
WP (C) - GYANENDRA : Al
04.2026 9783/2024 |CHANDRA SWATN JUSTICE'S Order Dtd. 2026-03-20
COURT
CHIEF
WP (C) - GYANENDRA : oAl
04.2026 9785/2024 |CHANDRA SWATN JUSTICE'S Order Dtd. 2026-03-20
COURT
CHIEF
WP (C) - GYANENDRA : o
04.2026 9800/2024 |CHANDRA SWATN JUSTICE'S Order Dtd. 9999-12-31
COURT
WP (C) - CHIEF
04.2026 G C SWAIN JUSTICE'S Order Dtd. 9999-12-31
9801/2024
COURT
CRLA- COURT NO.
04.2026 14/2012 S DAS 20 Order Dtd. 9999-12-31
GYANENDRA
WP (C) - CHANDRA SWAIN, COURT NO. el
04.2026 9781/2024 |BRAHMANANDA 20 Order Dtd. 2026-03-20
TRIPATHY
CRLA- MR. COURT NO.
04.2026 358/2013 P.C.CHHINCHANI 3 Order Dtd. 9999-12-31
CRLA- COURT NO.
04.2026 | " ., [BRUNDABAN ROUT 5 Order Dtd. 9999-12-31
CRLA- COURT NO.
04.2026 434/2017 P K BARIK > OLD Order Dtd. 9999-12-31




CRLREV- COURT NO.

04.2026 o000 |P.K.MOHANTY 3 oLD Order Dtd. 2026-05-06
CRLMC- COURT NO.

04.2026 |35 o5 |S-MOHANTY 3 oL Order Dtd. 2026-04-07
CRLMC- COURT NO.

04.2026 | J7c ) 0,5 |S-MOHANTY 3 oL Order Dtd. 2026-04-07
CRLMC- COURT NO.

04.2026 | 207 0,5 |S-MOHANTY 3 oL Order Dtd. 2026-04-07
WP (C) - COURT NO. e

04.2026 o 70 o M. SWAIN 3 oLD Order Dtd. 2026-04-08
WP (C) - COURT NO. ol

04.2026 |5,y /9005 H- K- ROUT 3 oL Order Dtd. 2026-03-31
WP (C) - COURT NO. .

04.2026 |5 0,y /0005 7+ K- MISHRA 3 oL Order Dtd. 2026-03-31
CRLMC- COURT NO.

04.2026 |0 >0, |N.R.BEHERA 3 oLD Order Dtd. 2026-04-07
CRLMC- COURT NO.

04.2026 |0y >0, [N.R.BEHERA 3 oLD Order Dtd. 2026-04-07
CRLMC- COURT NO.

04.2026 |0 50,6 [K-C-MISHRA 3 oL Order Dtd. 2026-04-07
CRLMC- COURT NO.

04.2026 |\ 750, |P-BEHERA c Order Dtd. 2026-05-08
CRLMC- COURT NO.

04.2026 |5 50,¢ |P-K-MOHANTY : Order Dtd. 2026-05-11
CRLMC- COURT NO.

04.2026 | (S0 50,6 |P-K-MOHANTY c Order Dtd. 2026-05-11
WP (C) - COURT NO. o

04.2026 |goorys0,c (P- K. JENA c Order Dtd. 2026-04-07
CRLREV- COURT NO.

04.2026 |5 50,e |S-M.SINGH 3 oLD Order Dtd. 2026-05-05
FAO- COURT NO.

04.2026 |go o0, c  |S.K.BISWAL 23 Order Dtd. 2026-05-21
CONTC- COURT NO.

04.2026 |oo0 500 |P.K.SWAIN ! Order Dtd. 9999-12-31
CRLMC- COURT NO.

04.2026 |05 50,6 |S-D-JENA : Order Dtd. 2026-05-06
BLAPL- SRINTBASH COURT NO.

04.2026  |Jccr 5006 MOHANTY c Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 | Sor 50p, M- NANDY 5 Order Dtd. 2024-12-13




CRLMP-

COURT

NO.

04.2026 [ol0e o [Pk SWATN : Order Dtd. 2026-05-12
04.2026 ?5;2;;2026 S DAS gOURT NO- lorder Dtd. 2026-04-08
04.2026 ?5532;2026 B BEHERA gOURT NO-lorder ptd. 2026-04-08
04.2026 ?5;2;;2026 A. K. PANDA SO0nT MO lorder ptd. 9999-12-31
04.2026 ?558;;2026 B BEHERA gogig NO- lorder Dtd. 2026-04-08
04.2026 ?gég;;2026 B BEHERA gogig NO- lorder Dtd. 2026-04-08
04.2026 ?i;§>5026 ;éﬁii?gDRA gogig NO-lorder ptd. 2026-04-07
04.2026 gfég>5026 A. K. MISHRA gogig NO-lorder ptd. 2026-04-08
04.2026 |f0iS)° . K. mOHANTY SOORE MO lorder ptd. 2026-04-08
04.2026 ggfg>5026 D PRADHAN gogig NO-lorder ptd. 9999-12-31
04.2026 2553}5026 N. K. ROUT gogig NO-lorder ptd. 2026-04-08
04.2026 ggég>;026 D PRADHAN SOORT MO lorder ptd. 9999-12-31
04.2026 ggig;;zozS T OAR SOORT MO lorder ptd. 2026-04-08
04.2026 ?gég;;2022 P K MISHRA gogig NO-lorder ptd. 2026-04-08
04.2026 ?5;3};021 S MITRA gogig NO-lorder ptd. 2026-04-08
04.2026 ?5;;};021 S MITRA gogig NO-lorder ptd. 2026-04-08
04.2026 |30 o |p.sawar SOUXT MO lorder ptd. 2026-03-31
04.2026 >0 o |BATarRaM sTnGH SOURT MO lorder pa. 2026-04-09
04.2026 ?E§§3;026 i gOURT NO-lorder Dtd. 2026-04-08
04.2026 ?2%55;2025 giﬁggigH gOURT NO-lorder ptd. 2026-04-08
04.2026 ?3?53;026 gﬁiggigH gOURT NO-lorder ptd. 2026-04-07




ABLAPL- BINDU SAGAR COURT NO.

04.2026 |00 5006 |sHATN 3 oL Order Dtd. 2026-04-07
ABLAPL- BINDU SAGAR COURT NO.

04.2026  |T40% 5006 |SHATN 3 oL Order Dtd. 2026-04-07
BLAPL- BINDU SAGAR COURT NO.

04.2026 |00, 006 |swaTh 3 oLD Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 | g /n0o6 [B- R- DALAI 3 oL Order Dtd. 2026-04-08
ABLAPL- COURT NO.

04.2026 oo 50,6 R K MALLICK 3 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 |00y 50pa M R PRADHAN > oL Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 77" S0, |P K MISHRA 5 oL Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 [ oY¢ 50,6 P R SINGH 5 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 o0 50, |P K MOHANTY 5 oLp Order Dtd. 2026-04-07
ABLAPT- COURT NO.

04.2026  |7o07 50,6 |P K MOHANTY 5 oL Order Dtd. 2026-04-07
ABLAPT- COURT NO.

04.2026 7007 50,6 B DAS 2 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 |07 50, K C PANDA 3 oL Order Dtd. 2026-05-05
ABLAPT- COURT NO.

04.2026 |10V 5006 [RAHUL SETHI 3 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 7077 S0, [BHOJARAJ SETH 3 oL Order Dtd. 2026-04-13
ABLAPT- COURT NO.

04.2026  |Joce 50, [BHOJARAJ SETH 3 o1 Order Dtd. 2026-04-13
ABLAPT- COURT NO.

04.2026  |T,0g5 /500, RAHUL SETHI 5 oL Order Dtd. 2025-03-27
ABLAPT- COURT NO.

04.2026 |71 5 0,c B K PARDHI 5 oLD Order Dtd. 2026-04-07
ABLAPT- COURT NO.

04.2026 [T ¢ 50, |P K MOHANTY 3 o1 Order Dtd. 2026-03-24
ABLAPL- COURT NO.

04.2026 | o0 0006 |J KAMILA 3 oL Order Dtd. 2026-04-07
ABLAPL- JAYAKRISHNA COURT NO.

04.2026 |00 5006 MOHAPATRA 3 oL Order Dtd. 2026-04-07




BLAPL- SAKTI PRASAD COURT NO.

04.2026 | 70000 e Ipas 3 oLD Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 || /)0 0o |S S PATTANAIK 3 oLD Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 | c5o005c |B K MOHANTY 3 oLD Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 |00 00 [R K BARIK 5 Order Dtd. 2026-03-18
BLAPL- COURT NO.

04.2026 |00 o [B R SENAPATI 5 Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 000 0o |[B R SENAPATI 5 Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 |[,0°0 o |P K JENA 3 Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 |00 00 < |[B P TANGA 3 Order Dtd. 2026-04-08
BLAPL- COURT NO.

04.2026 o000 o |SAMIR BARIK 3 Order Dtd. 2026-04-08
BLAPL- M MOHANTY COURT NO.

04.2026 | "'eg /0025 | (VICKY ) 5 Order Dtd. 2026-04-08
BLAPL- JADUNATH COURT NO.

04.2026 |20 o< bRADRAN 3 Order Dtd. 2026-04-08
ABLAPIL- COURT NO.

04.2026 ([0 ¢ |J KAMILA 5 Order Dtd. 2026-04-07
WA~ COURT NO.

04.2026  |J10o 505, |S- K. BISWAL 3 Order Dtd. 2026-04-07
WA- COURT NO.

04.2026 |00, 50pq M- R. ROUTRAY 3 Order Dtd. 2026-04-08
ABLAPIL- COURT NO.

04.2026 |o2"7 . |R.K.MALLICK 3 oLD Order Dtd. 2026-02-17
ABLAPL- COURT NO.

04.2026 |00 50,¢ |L-K-NAYAK 3 oLD Order Dtd. 2026-05-05
WP (C) - COURT NO. o

04.2026 |y 000006 |S K SAMAL > Order Dtd. 2026-04-27
WP (C) - COURT NO. Cal

04.2026 |, occ 501,4(S K BISWAL > Order Dtd. 2026-03-25
ABLAPL- COURT NO.

04.2026 |77 5 |PK MOHANTY 3 oLD Order Dtd. 2026-03-23
ABLAPL- COURT NO.

04.2026 [ 00000 o |RK BARIK 3 oD Order Dtd. 2026-04-07




MATA-

COURT

NO.

04.2026 [0 0, [B. DAS g Order Dtd. 2026-03-23
ABLAPL-  |SUJIT KU. COURT NO.

04.2026 (10070 ¢ |acHARYA 3 oLD Order Dtd. 2026-05-05
ABLAPL- COURT NO.

04.2026  |o7 5006 AMARESH DAS 3 oL Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 [ 00 . BB MALLICK 3 oLD Order Dtd. 2026-05-05
ABLAPL-  |SWAYAMPRAVA COURT NO.

04.2026 oo 5 00c |oasa 3 oLD Order Dtd. 2026-04-07
ABLAPL-  |SIBA PRASAD COURT NO.

04.2026 |50 5006 |SAHOO 3 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 [ 0”0 o ¢ |[HK MOHANTA 3 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 |70 50,c |P-K-BARIK 3 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 | oc"" o oe |PK MOHANTY 3 oLD Order Dtd. 2026-04-07
ABLAPL- COURT NO.

04.2026 |55 50,6 |P-K-DASH 3 oL Order Dtd. 2026-04-07
ABLAPTL- COURT NO.

04.2026 | g 50,6 |CR NAYAK 3 oL Order Dtd. 2026-04-07
BLAPL- COURT NO.

04.2026  |Jc'rg/50s¢ |I-R-PUROHIT 3 oLD Order Dtd. 2026-04-08
ABLAPIL- COURT NO.

04.2026 |70 5 0,c |G SAHOO 3 oLD Order Dtd. 2026-03-10
WP (C) - COURT NO. el

04.2026 |5,145 50,5 P- K. LENKA . Order Dtd. 2026-05-11
WP (C) - COURT NO. el

04.2026 |5,155 50,5 P- K. LENKA . Order Dtd. 2026-05-11
WP (C) - COURT NO. el

04.2026 |30 50,5 B BEHERA . Order Dtd. 2025-05-12
WP (C) - COURT NO. o

04.2026 |co17),0,¢ [MONOMOY BASU . Order Dtd. 2026-04-08
WP (C) - COURT NO. e

04.2026 |go 10 0o |D- K. BEHERA ! Order Dtd. 2026-04-08
CRLREV- COURT NO.

04.2026 |7 501, A MOHANTY . Order Dtd. 2026-04-23
WP (C) - COURT NO. o

04.2026 | 5070 0,¢ |G D MALLICK . Order Dtd. 2026-04-06
WP (C) - COURT NO. o

04.2026 |/ ore n006|T- BAG 5 OLD Order Dtd. 9999-12-31




WP (C) - COURT NO. il
04.2026 26751 ,2025 N+ K- ROUT C.0. 15 Order Dtd. 2025-10-27
CRLREV- COURT NO.
04.2026 814/2013 |B- MOHANTY C.0. e Order Dtd. 2026-04-23
CRLREV- COURT NO.
04.2026 815/2013 [P+ VMOHANTY C.O. e Order Dtd. 2026-04-23
WP (C) - SABYASACHI ,
04.2026 2442/2007 |PANDA GENERAL Entire Document
04.2026 LAA- ASUTOSH ROUT GENERAL Entire Brief
: 76/2022
04.2026 |"E(C)- AKHAND GENERAL Order Dtd. 2026-04-07
: 2209/2026 ’
04.2026 WP (C) ~ MOHAN KRISHNA |GENERAL Petition
: 1608/2014
CMP- SURYAKANTA
04.2026 586/2026 |PATAT GENERAL Order Dtd. 2026-04-07
WP (C) - MANOJ KUMAR AL
04.2026 9155 /2022 ||RaNA GENERAL Order Dtd. 2025-04-30
WP (C) - MANOJ KUMAR CaaL
04.2026 105772026 |[RANA GENERAL Order Dtd. 2026-04-07
04.20206 FAO- JASPREET KAUR |GENERAL Order Dtd. 2019-10-17
: 240/2019 ’
FAO- MANOJ KUMAR
04.2026 620/2019 ||Rana GENERAL Order Dtd. 2026-03-05
FAO- MANOJ KUMAR
04.2026 204/2018 |RANA GENERAL Order Dtd. 2026-03-05
FAO- MANOJ KUMAR
04.2026 243/2019 |RANA GENERAL Order Dtd. 2026-03-05
WA- MANOJ KUMAR
04.2026 162272022 |RaNA GENERAL Order Dtd. 2026-03-10
WP (C) - BINAYAK PRASAD L ,
04.2026 10338/2026 MOHANTY GENERAL Petition With Annexures
WP (C) - MANOJ KUMAR i
04.2026 18636/2025 [RaNA GENERAL Order Dtd. 2025-11-12
WA- MANOJ KUMAR
04.2026 459/2023 |RANA GENERAL Order Dtd. 2026-02-02
WA- MANOJ KUMAR
04.2026 143372022 |RaNA GENERAL Order Dtd. 2026-02-02
04.2026 |"BT MANOJ KUMAR | o pRAL Order Dtd. 2026-02-02

1319/2023

RANA




WA- MANOJ KUMAR
04.2026  |}] 0003 |mana GENERAL Order Dtd. 2026-02-02
WA- MANOJ KUMAR
04.2026 |1 70 0005 lmana GENERAL Order Dtd. 2026-02-02
WA- MANOJ KUMAR
04.2026 | 500 o0oo e GENERAL Order Dtd. 2026-02-02
ABLAPL-
04.20206 1923/2026 DIBAKAR BISWAL GENERAL Order Dtd. 2026-04-08
BLAPL- RAJENDRA
04.2026 |00 "o Namavan mour |CENERAL Order Dtd. 2026-04-08
BLAPL- DEBIDUTTA
04.2026 |/ 0on o e MORAPATRA GENERAL Order Dtd. 2026-04-08
WP (C) - SANDHYARANTI o
04.2026 |0 o foant GENERAL Order Dtd. 2026-04-07
WP (C) - SOUMENDRA o
04.2026 |51 200 0o IopaTaD pAS GENERAL Order Dtd. 2026-04-07
CRLMC- BISWANATH
04.2026 765/2026 BEHERA GENERAL Order Dtd. 2026-04-24
ABLAPL- SOUMYARANJAN
04.2026 | glo e oarkray GENERAL Order Dtd. 2026-04-07
WP (C) - PRAHALLAD
04.20206 33198/2022 |CHANDRA DAS GENERAL Annexure
ABLAPL- UMA SHANKAR
04.2026 |50 " o oarar GENERAL Order Dtd. 2026-04-09
CRLA- DIPTIMAYEE
04.2026 o0 0 Ena GENERAL Order Dtd. 2026-04-08
CMP- BIRAJ KUMAR
04.2026  [[oo ioe |pas GENERAL Order Dtd. 2026-03-12
04.2026 BLAPL- PRATIMA NAYAK |GENERAL Order Dtd. 2026-04-09
: 933/2026 :
BLAPL- DIPTIMAYEE
04.2026 |, oo ” oo [eia GENERAL Order Dtd. 2026-04-08
ABLAPL- L.
04.2026 7449/2019 D K JENA GENERAL PetitionAnnexure,
04.2026 |CRLA- S K KAR GENERAL Judgement Dtd. 2016-08-01
. 236/2016 g :
04.2026 |CRDA- S K KAR GENERAL Order Dtd. 9999-12-31
: 890/2022 :
04.2026 |"E(C)- R K BARIK GENERAL Order Dtd. 2026-04-08
. 9981/2026 :
ABLAPL-
04.2026 1410/2026 B BEHERA GENERAL Order Dtd. 2026-03-12
04.2026 |WP(C)- R SAMAL GENERAL Order Dtd. 2026-05-05




7668/2026

WP (C) - -
04.2026 7244/2026 S PATTANAIK | GENERAL Order Dtd. 2026-04-08
BLAPL-
04.2026 1573/2026 S PATTANAIK | GENERAL Order Dtd. 2026-04-08
04.2026 |"E(C)- S R PATTANAIK |GENERAL Order Dtd. 2026-04-08
: 7865/2026 :
ABLAPL-
04.2026 2oT2T0C o [ K PATRA GENERAL Order Dtd. 2026-05-12
CRLMC-
04.2026 839/2026 H PATRA GENERAL Order Dtd. 2026-04-08
ABLAPL-
04.2026 364/2026 J KAR GENERAL Order Dtd. 2026-01-20
04.2026 |"E(C)- L D SAHOO GENERAL Order Dtd. 2026-04-07
: 29749/2025 :
CRLMC-
04.2026 1029/2026 P SWAIN GENERAL Order Dtd. 2026-05-08
04.2026 |VE(C)- P K DASH GENERAL Order Dtd. 2026-05-06
: 4266/2026 :
04.2026 |"E(C)- B N SAHU GENERAL Order Dtd. 2026-04-08
: 8773/2026 :
04.2026 |"E(C)- S. K. MOHARANA GENERAL Order Dtd. 2026-05-06
: 8092/2026 > %- :
04.2026 |"E(C)- NIRANJAN ROUT |GENERAL Order Dtd. 2026-04-08
: 10351/2026 :
04.2026 |"E(C)- NIRANJAN ROUT |GENERAL Order Dtd. 2026-04-08
: 10348/2026 :
04.2026 |"E(C)- NIRANJAN ROUT |GENERAL Order Dtd. 2026-04-08
: 10166/2026 :
ABLAPL- JADUNATH
04.2026 | AN GENERAL Order Dtd. 2026-04-08
ABLAPL- JADUNATH
04.2026 1031 5026 |oRADHAN GENERAL Order Dtd. 2026-04-08
04.2026 |"R(C)- P K LENKA GENERAL Order Dtd. 2026-04-06
: 8781/2026 :
04.2026 |"E(C)- S N GAYA GENERAL Order Dtd. 2026-04-08
. 7173/2026 '
04.2026 |"E(C)- M MISHRA GENERAL Order Dtd. 2026-04-07
: 29942/2023 :
04.2026 |RSBT K K MOHANTY | GENERAL Order Dtd. 2026-03-17
: 19/2015 :
WP (C) -
04.2026 K K MOHANTY GENERAL Order Dtd. 2026-03-31

6812/2017




CRLMC-

04.2026 5384/2023 J PANDA GENERAL Judgement Dtd. 2025-01-29
04.2026 |CRLAT S S BISWAL GENERAL Order Dtd. 2026-03-13
. 573/2023 € :
04.2026 |"E(C)- R K BARIK GENERAL Order Dtd. 2025-05-02
: 4610/2023 :
04.2026 WP (C) - P K MOHANTY GENERAL PetitionAnnexure
: 25163/2021 '
04.2026 WP (C) = P K MOHANTY GENERAL Order Dtd 2021-09-22
: 25163/2021 :
04.2026 |SME” S S JENA GENERAL Order Dtd. 2023-09-13
. 814/2023 raer :
04.2026 |ME T BAG GENERAL Order Dtd. 5000-01-01
: 210/2023 :
04.2026 WP (C) = P K MOHANTY GENERAL PetitionAnnexure
: 6005/2012 '
04.2026 |"E(C)- P K MOHANTY  |GENERAL Order Dtd. 2012-07-23
: 6005/2012 :
CONTC-
04.2026 8904/2023 B DAS GENERAL Order Dtd. 2026-01-09
04.2026 Tsé;006 B MOHANTY GENERAL Judgement Dtd. 9999-12-31Entire Order,Decree,
04.2026 |"E(C)- P K MOHANTY  |GENERAL Order Dtd. 2016-05-18
: 3391/2016 :
04.2026 |"E(C)- M SAHOO GENERAL Order Dtd. 2026-03-24
: 33226/2025 :
CRLMC-
04.2026 925/2025 M K NAYAK GENERAL Order Dtd. 9999-12-31
GUAP-
04.2026 T K BARIK GENERAL Order Dtd. 2026-03-30
1/2019
04.2026 |"E(C)- T K BARIK GENERAL Order Dtd. 2026-04-07
: 34217/2021 :
04.2026 |"E(C)- T K BARIK GENERAL Order Dtd. 2026-04-06
: 25669/2025 :
04.2026 |"E(C)- P R MISHRA GENERAL Order Dtd. 2026-04-06
: 3880/2025 :
CRLREV-
04.2026 o B0 M NAYAK GENERAL Order Dtd. 2026-06-24
CRLMC-
04.2026 (SR o M wAYAK GENERAL Order Dtd. 2026-06-24
WP (C) -
04.2026 R K BARIK GENERAL Order Dtd. 2026-04-09

10689/2026




M/S KARTIK

— CHANDRA
04.2026 1936/2026 TRIPATHY , GENERAL Order Dtd. 2026-04-07
P.K.SATAPATHY,
P.MISHRA
04.2026 |"E(C)- P K BEHERA GENERAL Order Dtd. 2026-01-27
: 2097/2026 :
ABLAPL-
04.20206 1889/2026 P K. BEHERA GENERAL Order Dtd. 2026-04-07
04.20206 WA= S P MALLICK GENERAL Order Dtd 2026-04-07
: 3243/2024 :
WA-
04.20206 3282/2024 S P MALLICK GENERAL Order Dtd. 2026-04-07
WA-
04.2026 3414/2024 S P MALLICK GENERAL Order Dtd. 2026-04-07
04.2026 /BT S P MALLICK  |GENERAL Order Dtd. 2026-04-07
. 3417/2024 raer :
04.2026 |"AT S P MALLICK  |GENERAL Order Dtd. 2026-04-07
. 3415/2024 raer :
04.2026 |'A7 S P MALLICK  |GENERAL Order Dtd. 2026-04-07
. 3245/2024 raer :
04.2026 WP (C) - A B MALLICK GENERAL Order Dtd 9999-12-31
: 6262/2025 :
04.2026 RSB T BAG GENERAL Order Dtd. 2026-03-31
: 426/2024 :
04.2026 |"E(C)- T BAG GENERAL Order Dtd. 2026-04-08
: 4007/2026 :
04.2026 |"E(C)- B SAHOO GENERAL Order Dtd. 2026-04-08
: 4007/2026 :
04.2026 |"E(C)- S C ROUTRAY  |GENERAL Order Dtd. 2026-03-24
: 11123/2024 :
04.2026 |"E(C)- J P KAR GENERAL Order Dtd. 2026-04-09
: 10680/2026 :
04.2026 |°09¢ J PASAYAT GENERAL Order Dtd. 1994-07-25
: 4815/1994 :
04.2026 |"E(C)- R K PADHIARI | GENERAL Order Dtd. 2015-08-14Petition
: 20240/2014 : ’
04.2026 WP (C) - R K PADHIARI GENERAL Order Dtd 2015-06-29Petition
: 20242/2014 : ’
04.2026 WP (C) - R K PADHIARI GENERAL Order Dtd 2015-08-14Petition
: 20233/2014 : '
04.2026 |"E(C)- R K PADHIARI | GENERAL Order Dtd. 2015-08-14Petition
: 20254/2014 : ’
WP (C) - .
04.2026 R K PADHIARI GENERAL Order Dtd. 2015-08-14Petition,

20232/2014




TRPCRL-

04.2026 | o D.HAZRA GENERAL Order Dtd. 2026-03-09
04.2026 ["E(C)- R K PADHIART |GENERAL Order Dtd. 2015-08-14Petition
: 20238/2014 : ¢
04.2026 |"E(C)- R K PADHIARI |GENERAL Order Dtd. 2015-08-14Petition
: 20226/2014 : ¢
04.2026 |"E(C)- R K PADHIARI |GENERAL Order Dtd. 2015-08-14Petition
: 20253/2014 : ¢
WP (C) - Order Dtd. 2022-10-
04.2026 5927/2004 K P BEHERA GENERAL llPetition,Annexure,Misc.case,Counter,Rejoinde
0oJc- Order Dtd. 2008-10-
04.2026 6341/1994 K P BEHERA GENERAL 0lPetition, Annexure,Misc.case,Counter,Rejoinde
04.2026 |"E(C)- R P DAS GENERAL Order Dtd. 2026-04-07
: 23226/2022 :
MATA-
04.2026 |0 S00 N K ROUT GENERAL Order Dtd. 2025-12-06
04.2026 |"E(C)- B BARIK GENERAL Order Dtd. 2026-02-26
: 23033/2023 :
SA- Order Dtd. 9999-12-
04.2026 507/1964 P K MOHANTY GENERAL 31Petition,Appealmemo, Annexure,
04.2026 ["R(C)- DEBASIS MISRA |GENERAL Order Dtd. 2026-04-06
: 12991/2025 ’
04.2026 | CMET D NAYAK GENERAL Order Dtd. 9999-12-31
: 1332/2025 :
04.2026 |NE(C)- R PRADHAN GENERAL Order Dtd. 9999-12-31
: 9378/2024 :
CONTC-
04.2026 |7/ c7) 0,6 R PRADHAN GENERAL Order Dtd. 2026-03-31
04.2026 VBT R PRADHAN GENERAL Order Dtd. 9999-12-31
: 255/2026 :
ABLAPL-
04.2026 1,05 5006 R SAMAL GENERAL Order Dtd. 2026-04-29
04.2026 |SONTC- S K MOHARANA |GENERAL Order Dtd. 2026-04-09
: 1219/2026 ’
CRLMC-
04.2026 |gi0 S0, M K SWAIN GENERAL Order Dtd. 2026-04-06
04.2026 |(ABLAPL- Iy ¥ swaIn GENERAL Order Dtd. 2026-04-06

1957/2026




RVWPET-

04.20206 211/2024 P K MOHANTY GENERAL Order Dtd. 2026-03-20
04.2026 |"E(C)- S S UPADHYAYA |GENERAL Order Dtd. 2026-03-31
: 8463/2025 :
BLAPL-
04.20206 11145/2025 M K SWAIN GENERAL Order Dtd. 2026-04-08
CONTC-
04.20206 2872/2025 B BARIK GENERAL Order Dtd. 2025-09-19
BLAPL- SANTOSH KUMAR
04.2026  [S0in s lnnanmy GENERAL Order Dtd. 2026-04-08
WA-
04.2026 2316/2024 B BARIK GENERAL Order Dtd. 2025-09-19
ABLAPL- SIBA PRASAD
04.2026 70 e lannoo GENERAL Order Dtd. 2026-04-07
CONTC-
04.2026 812/2026 A K BISWAL GENERAL Order Dtd. 2026-04-08
04.2026 |"E(C)- P BEHERA GENERAL Order Dtd. 2026-04-09
: 10636/2026 :
CRLMC-
04.2026 537/2026 P K MISHRA GENERAL Order Dtd. 2026—03—31Judgement Dtd. 2026-03-31
CRLMC-
04.2026 P K NAYAK GENERAL Order Dtd. 2026-03-31Judgement Dtd. 2026-03-31
4919/2025
04.2026 |"E(C)- K N SAHOO GENERAL Order Dtd. 2026-04-07Judgement Dtd. 2026-04-07
: 29828/2024 : g :
04.2026 2?2;2025 R C ROUT GENERAL Order Dtd. 9999-12-31Judgement Dtd. 9999-12-31
04.2026 |"P(C)- N K ROUT GENERAL Order Dtd. 2026-04-08Judgement Dtd. 2026-04-08
. 34481/2025 : g :
CRLMC-
04.20206 386/2026 P K NAYAK GENERAL Order Dtd. 2026-03-31
ABLAPL-
04.2026  [[gec o0,c |S-CHOUDHURY  |GENERAL Order Dtd. 2026-04-07

N I C (Software Team)



